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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 02.08.2016

NAME OF THE COMPANY: M/s. Ms. Punites Sharma V/s. M/s. Advance Therapeutics PvL.
Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398
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The proposal for settlement has been given by the petitioner to the

respondents. L.d. Counsel for the respondent confirms the same and states

the same is likely to be accepted.

g In view of the same, re-notify this case on 19.08.2016.

(Ina Malhotra)
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